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Draw of DDA Flats for Disabled Presons, 
Ex-Servicemen and Widows 

7765. SHRT ANWAR AHM/•,D : Will 
the Minister of WORKS AND HOUSING 
be pleased to state : 

(a) whether the draw of fJa ts annour.ced 
by the DDA on 16 February, 1983 for dis· 
abled persons, widows and E -servicemen 
wa~ held without their consent/option for 
cash down payment ; 

(b) if so, whether G o\ernmen t hope 
that pers0ns of the above ca tegnr ie '5 w uld 
be able to make ca . h down payments; and 

(c) whether taking inu onsidcration 
the ir meagre inc :o me , G overnment propo.' e 
to provide any relaxati 1)n in this rega rd and 
i f so, when and if not reason therefor? 

THE DEPUTY MINISTER IN THE MINI-
STRY O F WORKS AND HOUSJNG (SHRI 
MOH AMMED USMAN ARTF) : (a) Yes, 
Sir. 

(b) The DDA has re p."'r tcd that p r ior 
option of the regi tran t with regard to 
mode of payment is not obtained. The reg i-
strant has the opt i m t decline the ff(;r 
with in the t ipul a ted peri od of one month 
and, in tha t ca e n pena lty towards can-
cclla ti 0n of the fla t is charged. 

(c) The DDA ha re p 1r ted that only 
40% of the f lat in M IG category and 25% 
of the fi ats in the LIG and Janata category 
are allotted on cash down bas is and the 
remainder of the flats are ai iNted on hire-
purchase basis. It has further rep .:- rt ed that 
thi mode of payment is decided by draw of 
lo t a<> it is not practicable t obtain o pt ion 
of individual owning to more than 1. 71 
lakh persons regi stered under the Scheme. 

Coal Depots Menance in l\1andir Marg 

7766. SHRI CHANDRADEO PRASAD 
VERMA : Will the Mini s ter of WORKS 
AND HOUSING be pleased to stated : 

(a) whether it was decided to shift coal 
depots functioning in Sector D, Mandir 
Marg, New Delhi to a distant place and the 

owners of these depots were ser ved no tice 
to vacate the places allotted to them ; 

(b) if so, the rcas o rs why these coa I 
depots are still furcti oning in the- e very 
places : and wether any resp ns1bility has 
been fi xed in this regard; and 

(c) what act ion Goverr.mcnt have taken 
or propose to take to shift these depots 
immediately ? 

THE DEPUTY MTN !STER lN THE 
MrNTSTRY OF WORKS AND HOUSTNG 
(SHRl MOHAMMED USMAN ARlf) : (a) 
to (c) The information is being c·. ll ected 
and will be laid on the Tab!e of the Sabha. 

Linking of ViJiages with all \Veather 
Roads 

7767. SHRT R. P. GAEKWAD : Wi ll 
the M in is ter of RURAL DEVELOPMENT 
be pleased to s tate : 

(a) the to tal number of vi 1rage with a 
pJpula ti -.n ove r 1500 in Gujarat till rema ins 
to be li nk ed with a ll weather roads; 

(b) the ta rget to link the c vi llage with 
all wea ther road under the minimu m r. ~eds 
programme and the fund s needed for the 
purp . e, in Gujarat; and 

(c) the targe t fixed and fund made 
ava il able to link a b:J ve s uch villages wi th all 
weather road·, during the Sixth Five Year 
Plan and progress made there n ti!J D ecem-
ber 1982 in the State ? 

THE M IN ISTER OF STATE OF THE 
MINISTRY 0 RURAL D EVELOPMENT 
(SHRI HARIN A. THA MISR~) : (a) 480 
villages in Gujarat ha vir g a popu /ati vn over 
1500 remained t be c .m neetcd with aJ I-
weather road s as on 31. 3. 1982. 

(b) a d (c) Agai nst the target of con r. e-
cting 612 viii age'5 having a p puiation over 
J 500 during the Sixth p'an ace rding tv the 
national nc rms, the G vernment o f Guja rat 
had already connected 743 villages by all-
weather roads by the ~1st March , 1982. The 
tota I outJay provided for rural roads under 
the minimum needs prbgramme for Gujarat 

for· the Sixth Plan period is Rs. 135 crores. 




